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came true. The police blocked ac-

CALLING ATTENTION TO MAT- cess to people approaching the

TER OF URGENT PUBLIC
PORTANCE

REPORTED VOILENT INCIDENTS AGAINST
ASIANCOMMUNITY IN SOUTHBALL
Lonpon

SHRI MUKHTIAR SINGH MALIK
(Sonepat): I call the sttention of
the Minister of External Affairs to
the following matter of urgent pub-
lic importance and request that he
may make a statement thereon:

‘The reported violent incidents
against the Asian community, parti-
cularly Indian immigrants, in Sou-
thall areas of, UK and reaction of
Government thereto.’

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI SAMARENDRA KUNDU):
Mr Deputy-Speaker Sir We have
noted with deep concern the re-
ports on the clash in  Southall,
London, on 23cd April. 1 personally
spoke to our High Commssioner as
soon as I heard aboul the incident
on 24th April. I again coniacted the
High Commission on %5th Apnl to
ascertain the latest position, Our
High Commissioner had gone to Sou-
thall to meet the members of the
Indian community, including rome
who had received injuries during
the incident,

IM-

As the House is aware, the incident
arose from an election meeting held
by the National Front in tha Town
Hall of Southall on 23 April. The
National Front is a racist neo-Nazi
organisation which advocates hatred
against coloured settlers and their
Compulsery repatriation, Asians in
Southall had resented perrission
being given by the local authorities
to the National Front in view of its
obnoxious ideology and programme,
The Indian High Commission had
advised the PBritish Government on
18th April that such a meeting
would affect the racial environment
in the area and even provoke some

[l

¢
1

Town Hall from the afternvon of 23
April, Serious clashes between the
police and the demonstrators occur-
red during the evening. It was not
only the Asians in Southall but also
British people opposed to the fascist
policies of the National Front who
took part in the demostration to
express their feelings. The police
allegeq that the demonstrators had
launched unprovoked attacks on
them, On the contrary, the Asian
and other organisations blamed the
police for their high-handed use
of force. In the disturbances several
people were seriously injured and
one of them, a New Zealander, be=
longing to th Anti-Nazi League, died
from the injuries. About 40 people
of Asian origin are reported to have
sustanied injuries. About 340 people
were arrested and most of themn re-
leased on bail. Our High Commis-
sion has asked the British authorities
to indicate precise figures of the In-
dians arrested and charged. It is
understood that the British Govern-
ment are making their own inquiry
inlo the incident under the Police
Act of 1976.

The latest reports from our Iigh
Commission indicate that the tension
has been reduced in Southall. Our
High Commissioner has repculedly
advised restraint on the part of the
Indian conimunity in the mterest of
racial harmony.

We are in touch with the British
Government, both here and in Lon-
don, regarding the follow up mea-
sures. We are glad to note the con-
demnation by the British Prime
Minister and other British political
leaders of the racist National Front
“peminiscent of Nazis”, as Mr. Calla-
ghan bas said. Without in any way
minimising the magnitude of the
task, we hope that everything will
be done to restore confidence among
the affectd communities.
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i€t #t a7 ¥ wwER @ aer §
& it Hwafaow 1 gare w7 W E
oEt grw A WAL gl gEAA M €W
feen &1 oifell @ ok tw T W
drman ag feardl @ wi gart ety
% famre @ 97 ww qe § ddideEw
AR FadE | g Wi ¥E At

ofew GamA § wrf &1 nfode agt aTddy
w oEEa ! FHI9ed % AT W WY
g ot @iz W 3, wiwwdew W Iy
wrilT Y § ) wwEm Y aaag § e
T FiAE gEAT ofr, Iw TR gaw @y
g 4 5 gwy gemgm & faun, siew
¢ 4 AfFT wx @ sRe @A @
ffret 3 o1 @iz fomr & wad =@t
U% TET W reR o i g aEie wer g
We are having talks with the Gov-
ernment, gATY UrI¥ET @y fwwr ?
We should have lodged a strong pro-

test with the Government

M orasr v & feq ogudac & @
ad ! v fafres wge & gt vy
s o ofuzes st £ owlw  fooy
that India stands by them and, In-
dian Government stands by them.

g1 @ e v i @ g uwR e
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q‘fmr foar § gwd WA wATEEw
T # FO§ AR IR OF QA &

SHRI G, M. BANATWALLA (Pon-
nani). Mr, Deputy Speaker, Sir
the happenings, {o say the least, are the
most deplorable and disgraceful, I am,
however, very much pained to see that
both the High Commission and the
Government of India have taken the
matter very lightly. Sir, in this
statement that has been made by the
hon, Minister, Shri Kundu, we are
told that—

“We have noted with deep concern
the reports....”

Further, he says:

“We are in touch with the British
Government.” This shows only the
weakness on the part of the Govern-
ment. There is ng expression of pain,
no expression of anguish, no expres-
sion of resentment, no expression of
condemnation, especially also in view
f.?r the police brutalities.

Sir, I put it to the Government that
it been very weak in this particu-
‘;: mater of upholding the honour of

¢ people of India and even about
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the Prime Minister the remark has
been made that he is a filthy person.
I therefore put it in a categorical
manner to the Government to let us
know how the Government has ade-
quately and appropriately cummuni-
cated to the British Government the
strong teelings of the peile here
throughout the country,

Sir, not only has the matler been
taken Lighily, but, I put it to the Go-
vernment that the Hirh Commissioner
has been rather lethargic No coubt,
a few days hefore the ncudent, he
came into cuniact with the British Go-
vernmen! and informed them of the
delicacy of the situation. But we ure
told that 1t was the hon. Minister, Shri
Kundu, who conilacted the High Com-
missioner as soon as he heard the
statement, on the 24th April. Sir, the
incident took place on the 23rd April
Let the Government clarify whether
our Commissioner informed the Go-
vernment of the incidents having tvken
place, or whether it was {he Govern-
ment here that heard in the nows the
whole thing and then infornied the
High Commissioner over there.
We are told that it was the Govern-
ment here that contacted the Migh
Commissioner the next day, that is, the
24th April. Sir, the incident took place
on the 23rd April and it was after iwo
contacts of the Indian Government
with the British High Commissioner
that on the 25th April, the High Com-
missioner chose to visit the area and
reach the people. Let wus therefore
know whether the Government has
taken up with the High Commissicner
this point about its lethargy and .he
light manner in which it has been
proceeding in the matter,

Sir, we are told py the hon. Minister
Shri Kundu and I quote—

“We are in touch with the British

Government both here and in
London regarding the follow-up
measures.”

This is a very vague sentence. ‘We
are {n touch’ means what? )
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What are the steps which have teen
taken? Has any strong note been filed
with the British Government? There
is a report in the newspapers {noay
that the British Government has been
asked to hold an enquiry into the
mat'~r Is it true that 4an enquiry
has heen asked for by this Govern-
ment”  What is the nature of the en-
quiry? Is it g mere enquiry under the
Police Art over there? Sir, [ ander-
stan1 that the Home Secrectary has
made a slatement that if any enquiry
is made, then. the rontents of its report
will nnt be made public. 1Tas ouf Go-
vernvent made any comments un
this rarticular remark of ‘he Houe
Secret iy that an enquiry which will
be held in secret will not appropriately
angd ad 'qualely deal with such a situa-
tion?

I would like to know from the Go-
vernmrnt whether they propase to
raise these matlers in the Common-
wealth forum and whai{ would he our
attifude in totality with respect to
these matters 1 hope, categorical and
speci®c replieg to the points that I
have raised will come from the Go-
vernment.

SHRT SAMARENDRA KUNDU- Mr.
Deputy-Speaker, Sir, Shri Banatwalla
is not happy with the words that have
been used here in the statement; he
says that we should have used much
more stronger words. He might have
seen reports in the newspapers that
two days back I had stated in the
Rajya Sabha that we look at these
matters with deep anguish and 1 had
sald that this matter was indeed very
unfertunate If the problems could
be solved by use of gtrong words, per-
haps the Government and some of us
would not stop using these yv.ords, 1
would request the hon. Members 1o
hear in mind that an election cam-
paign has heen going on in UK. and
on 3rd thev are having their pell. We
should not do snything or cause to do
anything that it would appear that we
are going to side with this group or
that group, this party or that party.

We agree that we have the duty and
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resposibility to look after welfare of
the Indian citizens abroad, but when
a matter become a law and order pro-
blem, we have also certain limitations.
Therefore, in certain very difficult
times, we have to be in touch with our
High Commussions to find out the ac-
tual facts, circumstances etc. If you
would kindly see the statement, we
have given versions of both the sides.
We have said:

“The police blocked access to peo-
ple approaching the Town Hall from
the afternoon of 23rd April. Serious
clashes between the police and the
demonstrators occurred during the
evening. 1t was not only the Asians
in Southall but also British people
opposed to the fascist policles of the
National Front who took part in fthe
demonstration ‘to express their feel-
ings. The police alleged thai the
demonstrators had launched unpro-
voked attacks on them On the
contrary, the Asian and other orga-
nizations blamed the police for their
high-handed use of force.

1 hope, a very distinguished Mem-
ber of this House, Shri Banatwalla
would appreciate thet sitting in this
House, one could not sit on judge-
ment op certain incident that took
place at Southall We are cer-
tainly entitled to know facts about
the arrest of Indian citizens there;
how many are injured and what are
the losses thai they have suffered.
We are going into these aspects of
the problem.

I strongly refuse the charge that cur
High Commissioner has been lethargic.
On the contrary, he has been very
active. The news comes from there.
The hon. Members know that there 18
a time gap of five hours; London time
is behind of us by five hours, We are
very anxious to get more news and
the hon. Member should have welcom~
cd the fact that we have been keeping
in touch on televhone with our High
Commissian. It does not mean that he
has not sent any report to us. I do
not think, we should look into these
problems in thig manner: rather, he
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“I think that everybody, of =all
parties, should deeply deplcre what
happened  yesterday.” Then he has
suld something else  and then comes
the relevant part; “The doctineg of
the National Front are pernicious,

provocative; they are reminscent of
Nazism...... ”

SHRI VIJAY KUMAR MALBO-
TRA: What sboul the police?

SHR] SAMERENDRA KUNDU :
I read that out.

PROF. P, G. MAVALANKAR:
(Gandhinagar): When did he say-
thisz?

SHRI SAMERENDRA KUNDU :
On 24th, The incident *.ok place om
23rd,

I have already answered the ques--
tion about Commonwealth.

These matters are also taken up-
the meetings of the Commonwealth.

SHRI SAUGATA ROY (Barrack-
pore): Let me take thig opportunity
to pay my tributes to the very brave
non-Asians who participated in the
anti-Nazi  demonstration; particular-
ly, let me pay my homage to the
great New Zealander who laid down:
his life in the face of severe police
Bhutalities to support the anti-Nazi
cause. The problem of racialism im
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Britain has been growing from year
to year, First, we had the skin heads
in Britain, people with shaved heads
who used t; beat wup the Indians,
Such incidents became very common
in the last few years, Then the
racialist National Front was sct up
under the racist pig, Enoch Powell,
and led by Martin Webster and John
Tydall. They raiseq a new  anti-
Indian and anti-black hysteria in
the country, It is a wonderful thing
that though Britain had p Labour
Covernment, under the pressure of
the new extermist Naiiona] Front
the British Government has been
making its immigration laws tignter
and tighter, The fact that there are
virginity tests against Indian wemen
immigrants in Britian now is proof
of how much pressure ihese racialist
wiel§ on the British Government.
They have laid down the strictest
laws today for immigration.

The whole question is how our
Indian Government lewks ai this
whole problem because the serious-
ness of the situation has not been
brought out by the statement of the
Miniiter of State for Extarnal Affa-
irs, I am very sorry that g former
fire-brand socialist like Samarendra
Kundu came out with such a wishy
washy statement giving both version
of the incident, Of course, now he is
a Janata} man. (Interruption).

A week before thig incident, there
was another incident in Leicester

where another racialist meeting was.

held by the National Front, where
the local people had protesteq and
where there had been massive pclice
reinforcements to protect the raualist
Front meeting. When this meeting

took place in  Scuthhall, as the
Minister has pointed out, the In-
dian High Commissioner  point-

ed out that this meeting would dis-
turh the public peace in Southall.
The Ealing Council, which had ear-
lier refused permission to hold the
meeting, suddenly gave them permi-
ssion thi; time. A 5000 strong conti-
ngent ™ policemen surroundsd the
meetiny to  protect 59  supporters of
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the racist National Front. The anti-
Nazi demonstrators were  standing
outside. The police prevented jour-
nalisty from going inside the meet-
ing, This was the incident that led
to the conflagration, What happened?
59 people stood on the steps of the
Southhall public hall and they chan-
ted abuses at the  Asians—3000 of
them who were outside. It is
no small wonder that in spite of all
thig provation, violence dig not break
out in a bigger way. After all, the
main victims of violence were the
Asian people who were demonstrat-
ing, including Tariq Ali, the Pakis-
tani firebrand, a very piquant situ-
ation is obtaining in the U.K. today.
Though the official posture of all the
parties is that they are against ra-
cialism, the administration is acting
totally in eollusion with the racists.
James Callaghan has Jenounced the
National Front ag a racist worganisa-
tion. We have also heard Mrs, That-
cher condemining this incident. But
what does the British Home Secrelary
Mr. Merlyn Rees say? He :aid in an
interview that these incidents were
unprovokeq incidents by Asians and
that caused violence, Worse still is
the statement made by the Scotland

Yard Chief, Sri David McNee who
said:
“The incidents ,were unprovoked

attacks against the police ang pro-
perty by groups of people deter-
mineq to create an atmosphere of
tension and hatred.”

This ig the statement of the chief
of the official police and of Britain
and this shows the attitude wof the
administration. In spite of what the
leaders are saying, the attack is
mainly against the Indian people,
The people have protesteg in Rritain
also, To protect a few people, 5000
policemen had to be brought at a
cost of a quarter million pounds.
This is the trouble the British Gov-
ernment iy taking to protect the ra-
cists. They say that in order to have
ful] democracy election meetings

should be held. But is it the right
of anybody in any country where
there is democracy to have racist
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organisationg hold election mectings?
This is a point which we have to
seriously consider, I  am sorry that
the Government has st :tage con-
demneq the brutalitics of the police
against the doefenceless Asians, 11
has not protested that sc many peo-
ple have been injured The High
Commussioner dig not g3 to the
cremation ground and nobody
went to the hospital This 15 situation
that is prevaillling, I would urge up-
on the Miumster to make a serious
study of the situation.

It 15 high time that Indian sbrouad
cease to be whipping boys. Indians
go abroad because we do nut  give
them jobs They go abroad, gel em-
ployment ard sent  remuttances,
which our Government utilise for
ther foreign exchange requirements,
Now these people are heaten up and
our Governmenti do not stand by them
The Indian people abroud have been
the whipping boys of 1di Amin, in
Sri Lanka, in Burma and now 1n
Britain, It will spread to France also.
Then with what face will you send
Indians abroad and with what face
we shall ask them to send remittan-
ces to our country? It i; high time
that the Government take a firm
stand in this matter.

I would like to remind the hon.
Minister that not only are we still
in the Commonwealth, maintaining
our umbilical card with our historical
Brtish masters, but today the British
investments 1n India exceed the Bri-
tish investments before 1947. Therc
are more British personnel warkirg
in this country today than there were
in 1947, There is f0 much remut-
tance going out of the country. Yet,
the Government at no stage showed
that it has guts to stand by the Asain
community abroad. to  give them
cronfidence by taking some stiong
stand, su thal people abroad under-
gland that if the interests of Asians
are hampered, if Indians are hit, 1l
Indians are insulted, if Indiars are
discriminated against, the Govern-

Asian community 276
in Sowthall (CA)

ment of India 1s there to protect the
Indian interests abroad and that in-
gside the couniry we wiil 1ake such
steps so that the racist pigs do not
repeat such incidents abrpad.

SHR! JYOTIRMOY BOSU (Dia-
mond Harbour): There should be a
full-fledged discussion on this.

SHRI SAMARENDRA KUNDU- I
listened 1o the speech made hy niy
most esteemed, distinguished and
ebullient iriend; whethe; i should
cal Thim firebrand, I do not %ncw.
If one has to be a firebrand or cne
loveg to he firebrand, a firecrand
has to be responsible.

AN 11ON. MEMBER: So, you are
irresponsible,

SHRI SAMERENDRA KUNDU :
1 have never been ‘rresponsible, I
have only :aid that g fre brang has
{o be responsible.

Government have to act according
to the information they get, I have
already shared with the House what-
ever information I have got. I en-
tirely associate myself with the feel-
ings and sentiments expressed by the

hon. Member about racial discrimi=
nation and the difficulties encoun-
tered by Indian citizens abroad.

Whenever there are any incidents,
we have always gone to their
rescue, within the various consir-
aints toa  our approach; we have
alway; gone to the help of Indians
abroad.... (Interruption) There are
many examples, We have acted pro-
mptly whenever such cases have
come to our motice, Our High Com-
missioner to the spot and discussed
the matter with the people, It i; not
true to say that nobody has gone to
the hospital, 1 can say that tne of
our officers hag gone and visited the
hospital. My information is that none
of the injured are now in the hos-
pital Three or four persons had
gone to the hospital and some of
them have been discharged also.
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AN HON. MEMBER: What about
the High Commissioner?

SHRI SAMARENDRA KUNDU :
I can check up whether the High
Commissioner has gone there or not.
Further, the High Commissioner
cannot go everywhere, ag you cannot
expect the Minister to o every-
where, As I said, the Higch Commis-
sioner hag gone to Southhall and
had a meeting with the Indians.

The High Commssioner had gone
to the spot and had a meeting with
the Indians and Asians also there |
can say that no other Ambassador
or High Commissioner had gone to
the spot This is one thing which
Mr. Saugata Roy must also appreci-
ate to give the devil its due, You
can criticise, but to criticise blindly
without giving the devil its due is
not constructive.

SHRI G. M. BANATWALLA: On
a point of order, Referring to the
High Commissioner, the hon, Minis-
ter has said, “give the devi] it; due”
Does he take him to be a devil?

MR. DEPUTY-SPEAKER: It is a
devil’'s point, it is 10t a point of
order!

SHRI JYOTIRMOY BOSU : He
has second hand information. If the
went in cognito and tried to find
out, he will see that he has the most
unhelpful and unsympathetic peo-
ple abroad. It is g waste 9f money
to mmuintain these missions.

MR. DEPUTY-SPEAKER : Let
him finish his answer.

SHRI SAMARENDRA KUNDU :
Mr, Jyotirmoy Bosu's views on this
are very well known,

The last part of the question is
ebout strong action. We are taking
appropriate action, and we are in
constant touch with the Government
there and also with our High Com-
mission ‘whatever iz necessary
‘to tackle this problem we will cer-
‘tainly do.
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SHRI P. RAJAGOPAL NAIDU
(Chittoor): I learn that the Indians
wanted a ban on the racist meetings
in Southhall. Why have they not been
banned? I am told that four meetings
are gomng to be held up to 3rd May.
The Natiovnal Froat is a racist orga-
nisation, They are abusing Indians,
they are saying so many things
against Indians, ang they are insti-
gating people against Indians and
creating an atmosphere which gene-
rates violence, Therefore I want to
know from the Minister whether he
has asked the British Government
to ban such meeting; in the area
where Indians are concentrated.

We are not able to protect them.
Is 1t possible for the Government
to protect them or not, we want to
knmow What are the steps they gre
going to take to protect them? Sup-
pose in future such violence errupts,
then what action are Government
going to take? When we wanted
Indig to come wut of the Common-
wealth, our External Atfairs Minis-
ter said that it was quite necessary
for us to be in it because the British
Governmenit was not going to do
anything, and we were in a majority
there. Are you going to  densure
the British Government througk the
Commonwealth? Can you give that
assurance?

SHRI SAMARENDRA KUNDU
These questions have been answered.
I can give my personal opinion, but
being a Minister I am prevented
from giving it. If 1 had been there,
1 would have said many things,

About banning this orgenisation,
I have said that it is one of the most
dirty racist organisations, It foments
racia] hatred, and iy a Nazi type of
organisation, It has no love for
Indians, Asians and almost all the
parties ,the Liberal Conservative and
Labour party leaders, have conde-~
mned this incident. I think the Bri-
tish Government are examining the
law whether they can ban it or not,
they will decide.
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